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Shri Vajpayee: May I point out 
tna1 no reply has been given to part 
(c) of the question, regarding the 
actual cost of these blocks? 

Dr. Keskar: There is a statement in 
which the details are given. 

Shri Vajpayee: I have got the state_ 
ment. It is not there. 

Dr. Keskar: How can I calculate it? 
Aftel the Government press begin~ 
10 work and they execute orders, we 
will be able to say how much actually 
it costs to make the blocks. We do 
no\ make the blocks now. Sllppo~e 
I ask a press to make something for 
me, they quote the price at whIch 
they ,will make it. That is all. How 
c(!n I know how much it costs them? 
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The Deputy Minister of External 

Affairs (Shrimati Lakshmi Menon): 
(a) and (b). Yes, Sir. 

(e) There are no known disputes in 
this sector. Demarcation operations 
commenced in the field season last 
year and are likely to take two more 
seasons. 

(d) Exact figures emerging from 
the demarcation concluded this season 
have yet to be worked out, but ac-
cording to estimates, 10:9 square miles 
are to go to Pakistan and 8.24 square 
miles are to come to India. 
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Shrimati Lakshmi Menon: The de-

marcation on the ground of the 
Punjab West Pakistan boundary has 
now been completed. 

Shri P. K. Deo: May I know if 
there is any dispute in the Sind-Kutch 
border, and if so, what steps are 
taken to settle it? 

Shrimati Lakshmi Menon: This 
question deals only with the West 
Pakistan-Punjab border and the 
Rajasthan-Pakistan border. 

Shri P. K. Doo: No. The question 
relates to Indo-Pakistan border. 

The Prime Minister and Minister 
of External Affairs (Shri lawaharlal 
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-Nehru): So far as we are concerned, 
there is no dispute, but there was 
some talk some two or three years 
ago. The point was raised by Pakis_ 
tan, but we consider there is no valid 
dispute there. 

:Shri Supakar: Regarding the demar-
cation of the boundary from the south 
of Rajasthan up to the north of 
Punjab, may I know what percentage 
of the work has been done, and what 
time it will take to complete the de-
marcation of the whole of the bound-
ary? 

Shrimati Lakshmi Menon: The 
length of this border is 644 miles, and 
'final survey has been completed in 
some 46 miles. The earlier stages of 
-demarcation have been completed for 
some 310 miles, and 438 pillars erect-
ed. It will take about two years to 
-complete it. 

Pandit K. C. Sharma: Has the 
boundary been decided by the award 
-of the Boundary Commission, or was 
there other dispute which has been 
.settled by mutual negotiation? 

Shri Jawaharlal Nehru: The major 
part of the boundary is decided by 
"the Boundary Commission, revenue 
maPs and the rest of it, but where 
there is disputed territory, it required 
decisions by the Governments con-
cerned. There were a number of 
such small areas on the Punjab side, 
and they were referred to the two 
Governments, and in January this 
year they were settled. 

Shri Snpakar: We learnt from 
newspapers in Mayor June that there 
were talks betwen the officials of 
Pakistan and India regarding the 
settlement of the boundary dispute 
between West Pakistan and India. 
Did it relate to any specific portion 
of this area regarding demarcation? 

Shrimati Laksbmi Menon: Owing to 
~ertain lack of effort on the part of 

Pakistan authorities, the work could 
not be completed according to sche-
dule, and therefore it was extended 
to the end of June. That is what the 
hon. Member refers to, I suppose. 

Shri S. M. Banerjee: I want to 
know whether, as a result of demar-
cation and adjustment of borders, 
some families are to be resettled in 
India; if so, the number of families 
and the steps taken by Government 
to rehabilitate them? 

Shri Jawaharlal Nehru: Even if 
some persons are affected by slight 
transfer, it does not necessarily 
follow that the persons are evicted 
from their lands or fields. In fact, 
they are supposed to remain there. 
I do not· think many persons are in-
volved in this, but a few persons 
might be involved here and there, and 
we hope that they will continue to, 
live where they are. 

Shri S. M. Banerjee: From the reply 
understand that a particular area 

goes to Pakistan as a result of the 
demarcation. Should I take it that 
those people, irrespective of whether 
they choose to remain in India or in 
Pakistan, have to remain there 
under compulsion, or they can 
come back to India, and if 
they want to come back to India, 
what steps will be taken by Govern-
ment? 

Shri Ranga: Option is given to 
them. 

Shri Jawaharlal Nehru: Those 
people can II"Cmain there as Indian 
citizens; or, secondly, if they choose 
to adopt Pakistani nationality, pre-
sumably they can do so; or, thirdly, 
they can come over here, and I 
understand that the Punjab Govern-
ment will try to make arrangementa 
for them. 




